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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENC

AT HYDERABAD

0A.231/93
Between

1. Bharatiya Mind Mazdoor Sangh
Regd. No.B-1519, “ep. by
D. Dasavarnam, -

2. B, Narsinga Rao
3. Bikshapathi

4,  RK Balakrishna
5. D. Shivaji

6. P. Satyanarayana i
7. S. Padmarao

8. s.{swamidas

9. M. Rajkemar

10. M. Balaraj |
11. Mohd. Abdul Nabi !
12. Abdul Hamidkhan

13. D. Narsinga Rao
&3~ :
and J
1. General Manager

India Govt. Mint !
Hyderabad b

|
2. Govt. of India, rep. by
its Secretary

Finance,Dept. of Economic Affairs

New Delhi, North Block !

Counsel for the applicants

Counsel for the respondents

CORAM ;

dt.2-1-97

1 Applicants

: Respondents
P.B. Vijayakumar
Advccate

N.V. Raghava Redd
SC for Central Go

HON. MR. R. RANGARAJAN, MEMBER (ARMN.)

HON. MR. B.S. JAI DARAMESWAR, MEMBER (JUDL.)
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On.231/93 | dt.2-1-97

Judgement

Oral order (per Hon. Mr. R. Rangarajan, Member (admn.)

Heard Sri P.B. Vijayakumaf, learned counsel for the

applicants and Sri N.V. Raghava Reddy for the respondentﬁ
|

1. This oA is filed praying for a delcaration that the

e R J
ceedings of Cadre review leading upto{andi including No.I-=

1/Admn. 3921, dated 20-11-1992 of R-2 is arbitrary, illegs

for guashing the same. j

pro-

243/92/

1 and
f

|
2. In reply to this OA it has been stated by the re59qndents

that all these issues can be agitated in other &orum undﬁr the
I

Inddstrial Tribunal. The learned counsel for the applié%nts

fairly submitted that he will take up this issue in thelgppro-

prlate forum.
i

3. In view of the above, he did not press the issue bdt prayed

for liberty to raise in the appropriate forum. J

| .
4. In view of the above, the OA is disposed of as withdrawn

and liberty to approach appropriate forum.

. Jal Paramesw {R. Rangarajan)
Member (Admn.)-

Dated : January 2, 98
Dictated in Open Court
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0.A.N0J231/93

Cepy te:

14 Ths Ganeral Manager,
Indla G’Ut. f“lﬂt. ’
Hyderabad,

2+ The Secretary Finance Oept. ef
Economics kf#xAffaira, Berth Bleck,
New QOelhis

u

o

3/ One cepy te Mr.PJB.Vijaya Kumar, Advecate,CAT,Hydarab
4, One cepy te Mr.N,Y aaghaua Raddy, Addl,CGS C,CAT, Hyderabad-

5¢ Onme cepy to Library,CAT, Hyderabad.

6« One duplicate copy.
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